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By Advocate Sri C.S, _S'inéﬁ'i. e |

CORAM: Hon'ble Mr, K. huthukuﬁ'lr'.;_ﬂiﬂﬁ'a

the respondente.informed this Tribupal thet the order of
this Tribunal dt, 30.8.1993 has been Eujtpigj_._qﬂ with by the
eppointment of the applicant in the original gpp]igqtixm !

\ (8 ‘bhe-basie—of the Lower Olvision Clerk and the nnunﬁﬂ

has pl,,ced the application oY\ this behalf alm_uit'h "thi‘

\)_ copy uf the letter of the nffar-t? the eppointment. -
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By Hon'ble Mr. K, Muthukumar, A.0. PO TSR
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Maj. Gen. S.K. Knetrapal, Chief Engineer,
Head Quarter Central Command, Lucknows .+ |
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Col. Rejendre Singh, Conmender Works Enginser,

Maj. K.P. Varghese, Garrison Engineer,
Air Force, Bamhreuli, Allehabad,

" ve tesan Rﬂpﬁhﬂ{“ﬂiﬂﬁ i

Hen'ble Mr, J,S. '{l*in],j'_gﬂ._._ I.M.
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None for the spplicant. Sri C.S. Singh for







